IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :30-10-2021
Date : 30.10.2021

CHIEF |Order
. [41015/ |30.10.20 ?gég;;z giig?ﬁ? ¢ o, |JUSTIC Dtd.
2021 21 051 nc P g's 2021-10- No-
COURT |28 )
- WE (C) CHIEF |Order (Se
, [41016/ [30.10.20 /00" (6. C. ¢ o, |JUSTIC Dtd. at
2021 21 o1 SWATN P Ers 2021-10- No-
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[ Order (Se
, |41017/ |30.10.20 ggég;/z M. N. - EgURg Dtd. at
2021 21 MOHANTY O . 2021-10- No-
021 OLD
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[ Order (Se
WP(C)- |J. K. COURT
4 33218/ 32'10'20 20938/2 |KHANDAYAT |C.0. |NO. 2 gggi—lo— ;t_
021 RAY OLD ©
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[ WRIT (Se
CHIEF |Order
5 41019/ [30.10.20 ggégg;z R. K. ¢ o. |UsTIC Dtd. ?i?ggg ;z_
2021 21 BARIK Y- Ers 2021-10-
021 COURT |8 TON 103
BENCH) |)
[ (Se
CHIEF |Order
WP (C)- |SAROJ at
¢ [41020/ [30.10.20 Jo oL Lo c.o. |JUSTIC Dtd. oo
2021 21 o1 SOBUDHL E'S 2021-10- 03
COURT |28 )
[ (Se
CHIEF |Order
41021/ |30.10.20 VE(C)~ [SAROJ JUSTIC |Dtd. at
7 23108/2 |RANJAN c.o. No-
2021 21 . SOUBUDHL E'S 2021-10- 03
COURT |28 )
[ (Se
CHIEF |Order
41022/ |30.10.20 "E(C) - [SAROJ JUSTIC |Dtd. at
8 23110/2 |[RANJAN c.o. No-
2021 21 . SOBUDHT E'S 2021-10- 103
COURT |28 )
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CHIEF

Order

(Se

41023/ [30.10.20 ?fég};o SRIKANT | JUSTIC |Dtd. o
2021 21 i BEHERA . E'S 2021-10- 03
COURT |28 )
(Se
CHIEF |Order
41024/ |30.10.20 |["E(C)~ |SIBA JUSTIC |Dtd. at
33153/2 |PRASAD C. No-
2021 21 o AHOD E'S 2021-10- 03
COURT |28 )
S~ CHIEF |Order a(lie
41025/ |30.10.20 33153/2 R K- c JUSTIC |Dtd. No-
2021 21 o1 BARTK . E'S 2021-10- 183
COURT |28 )
(Se
Order
WP (C) - at
41026/ (30.10.20 J.R. Dtd.
2021 |21 6891/20 |opupra  (C-0- PR () hgo1_10- No
18 103
28
)
WRIT (Se
CHIEF |Order
WP (C) — BRANCH |at
41027/ 130.10.20 Zoo, s | v part c. JUSTIC |Dtd. (DTVTS [Mo-
2021 21 E'S 2021-10-
021 COURT |8 TON 102
BENCH) |)
_ Order (Se
41028/ 130.10.20 ggégz/z DEBENDRA |, ;gURg Dtd. gii;CH at
2021 21 o BEHERA : oim 2021-10- e No-
28 35)
3 Order (Se
41029/ [30.10.20 ggéié/z SUMANTA | ;gURg Dtd. at
2021 21 o1 DAS : onm 2021-10- No-
28 35)
Order (Se
WP (C) - COURT
41030/ [30.10.20 Dtd. at
091 o 82?64/2 P. PANDA |C. ggb 3 o2i-10- -
28 35)
3 Order (Se
41031/ [30.10.20 ?5522/2 D. K. . ;gURg Dtd. at
2021 21 o1 PANDA : oLn 2021-10- No-
28 35)
Order (Se
41032/ 130.10.20 257(?3/2 SARADA c ;gURg Dtd. at
2021 21 o1 NAYAK : oLb 2021-10- No-
28 35)
_ Order (Se
41033/ 30.10.20 ?géii/z SARADA | ;gURg Dtd. at
2021 21 o1 NAYAK : oLh 2021-10- No-
28 35)
41034/ [30.10.20 ["{C) = lsarapa COURT |Order (Se
091 - 32717/2 |2 o C. NO. 3 |Dtd. at
021 OLD 2021-10- No-
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WP (C) — Order (Se
57 [41035/ 30.10.20 |0 >"° L. D ¢ o. |COURT |Dtd. at
2021 21 i SAHU ¥ No. 22 [2021-10- No-
28 35)
[ Order (Se
29 41036/ (30.10.20 ngpﬁ)g/z DEBENDRA c o ;gURg Dtd. g;ﬁE}CH at
2021 21 BEHERA e - 2021-10- No-

021 OLD -4
28 17)
[ _ Order (Se
23 41037/ |30.10.20 257((2:)7/2 BHOJARAJ c.0 ;gURg Dtd. at
2021 21 o1 SETH 7 lonn 2021-10- No-
28 17)
[ _ Order (Se
54 41038/ [30.10.20 zgéié/z SARADA |, ;gURg Dtd. at
2021 21 o1 NAYAK o 2021-10- No-
28 17)
[ Order (Se
,s 141039/ [30.10.20 ggég;/z SARADA | ;gURg Dtd. at
2021 21 o1 NAYAK " lonn 2021-10- No-
28 17)
[ _ Order (Se
J¢ 41040/ [30.10.20 giégg/z L. D. - ;gURg Dtd. at
2021 21 . SAHU o 2021-10- No-
28 17)
[ 3 Order (Se
o5 41041/ [30.10.20 ggég;/z SARADA | ;gURg Dtd. at
2021 21 o1 NAYAK o 2021-10- No-
28 17)
WP (C) - giger (Se
»g 41042/ [30.10.20 o =7 IDILLIP GENE 209110~ at
2021 21 SAMAL RAL No-
021 28Appealm 17)

emo,

[ 3 Order (Se
5 41043/ [30.10.20 ggégl/z SARADA |, ;gURg Dtd. at
2021 21 o1 NAYAK o 2021-10- No-
28 17)
T Order (Se
30 41044/ 130.10.20 giéi;/z K. S. c o ;gURg Dtd. at
2021 21 021 SAHU " lonn 2021-10- No-
28 17)
[ Order (Se
5p 41045/ [30.10.20 ?gégé/z B. N. c o ;gURg Dtd. at
2021 21 o1 SAHU " lorn 2021-10- No-
28 17)
__' CONTC (C Order (se
5, 41046/ [30.10.20 [pC)- B. C. - ;gURg Dtd. at
2021 21 136/201 |PANDA " lonn 2021-10- No-
3 28 17)
133 41047/ [30.10.20 WP(C)- [SARADA  [C.O. [COURT |order (se
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2021 21 32729/2 |NAYAK NO. 3 |Dtd. at
021 OLD 2021-10- No-

28 17)

Order (Se

41048/ |30.10.20 ggégé/2 SARADA c ;gURg Dtd. at
2021 21 091 NAYAK : OLb 2021-10- No-
28 17)

Order (Se

41049/ [30.10.20 2“56(3)7/2 SARADA |, ;gURg Dtd. at
2021 21 091 NAYAK : OLb 2021-10- No-
28 17)

WPC (OAC Order (Se

41050/ [30.10.20 |)- R. C. . ;gURg Dtd. at
2021 21 2442/20 MUDULI : OLb 2021-10- No-
17 28 17)

_ Order (Se

41051/ [30.10.20 (53522/*202 A. K. - ;gURg Dtd. at
2021 21 1 BEHERA : OLb 2021-10- No-
27 17)

Order (Se

41052/ [30.10.20 ngégg/z SARADA | ;gURg Dtd. at
2021 21 e NAYAK : OLb 2021-10- No-
28 17)

_ Order (Se

41053/ [30.10.20 ggégé/z DEBENDRA |, ;gURg Dtd. at
2021 21 021 BEHERA : OLb 2021-10- No-
28 17)

Order (Se

41054/ [30.10.20 ggé?z/z BHOJARAJ | ;gURg Dtd. gﬁﬁw at
2021 21 021 SETH : OLb 2021-10- ) No-
28 30)

Order (Se

41055/ [30.10.20 gg??c(c N S R e ) at
2021 21 DAS : i 2021-10- No-
26/2002 OLD 28 30)

_ Order (Se

41056/ [30.10.20 2313520 H. K. . ;gURg Dtd. at
2021 21 o1 PATRA : OLb 2021-10- No-
27 30)

CONTC (C Order (Se

41057/ [30.10.20 |PC) - N.K. . ;gURg Dtd. at
2021 21 131/201 |SATAPATHY |~ OLb 2021-10- No-
3 28 30)

RSA— Order (Se

41058/ (30.10.20 596/200 BIKRAM c COURT |Dtd. at
2021 21 s BEHERA : NO. 24 |2021-10- No-
27 30)

Order (Se

41059/ |30.10.20 |RSA- P. C. c COURT |Dtd. at
2021 21 20/2013 |MOHANTY ) NO. 25 (2021-10- No-
26 30)
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Order (Se
41060/ |30.10.20 |RSA- P. K. c COURT |Dtd. at
2021 21 20/2013 |BARIK ’ NO. 25 (2021-10- No-
26 30)
Order (Se
41061/ 130.10.20 22225;0 A. K. c COURT |Dtd. at
2021 21 15 BEHERA : NO. 25 (2021-10- No-
29 30)
Order (Se
41062/ |30.10.20 Sg?g320 M. R. c COURT |Dtd. at
2021 21 21 ROUTRAY : NO. 25 (2021-10- No-
29 30)
Order (Se
41063/ /30.10.20 |RSA- Dtd. at
2021 21 38/2021 A. DAS C- PR (J) 2021-10- No-
29 30)
Order (Se
41064/ 130.10.20 5?2/202 P. K. c COURT |Dtd. i;EEAL at
2021 21 BARIK : NO. 25 (2021-10- No-
0 SEC.
29 5)
Order (Se
41065/ [30.10.20 ?Siég?z SARAT . ;gURg Dtd. at
2021 21 DASH : i 2021-10- No-
019 OLD
29 5)
Order (Se
41066/ |30.10.20 ABLAPL- |PABITRA COURT |Dtd. at
2021 21 15174/2 |KUMAR C- NO. 1 [2021-10- No-
019 MOHANTY :
29 5)
Order (Se
41067/ [30.10.20 ?2322532 D. K. . COURT |Dtd. at
2021 21 NAIK : NO. 25 (2021-09- No-
019
21 5)
Order (Se
41068/ [30.10.20 11*2194]7*2]?];2 TAPAN . COURT |Dtd. at
2021 21 SWAIN : NO. 25 (2021-10- No-
019
29 5)
Order (Se
41069/ 30.10.20 Zgggz\fgo NIRANJAN |, COURT |Dtd. at
2021 21 MALLICK : NO. 25 (2021-10- No-
19
29 5)
Order (Se
41070/ [30.10.20 ?}gi\%o A. K. . COURT |Dtd. at
2021 21 BEHERA : NO. 25 (2021-10- No-
19
29 5)
Order (Se
41071/ 130.10.20 ?giésgo iﬁﬁi; c COURT |Dtd. at
2021 21 : NO. 25 (2021-10- No-
19 DASH
29 5)
41072/ |30.10.20 PBLABL™ 4 k. court |0Fder (Se
2021 o1 6387/20 SAHOO C. NO. 1 Dtd. at
19 : 2021-10- No-




[ 29 5)
[ Order (Se
5o 41073/ [30.10.20 ?giég?Z B.R. o, |COURT |Dtd. at
2021 21 SENAPATI |~°°° |NO. 1 [2021-10- No-
019
29 5)
[ Order (Se
¢ 41074/ [30.10.20 ?giég?z E?SEQRE o, |COURT |Dtd. at
2021 21 Y Ino. 1 [2021-10- No-
019 ROUT
29 5)
[ Order (Se
g1 41075/ [30.10.20 ?giég?Z NIRANJAN |, |COURT |ptd. at
2021 21 ROUT Y Ino. 1 [2021-10- No-
019
29 5)
[ Order (Se
o, 41076/ [30.10.20 ?gi?g?z SARAT o, |[COURT |Dtd. at
2021 21 DASH Y INo. 1 [2021-10- No-
019
29 5)
[ Order (Se
o5 [41077/ [30.10.20 ?2???32 TOPHAN |, |COURT |ptd. at
2021 21 PRADHAN Y Ino. 1 [2021-10- No-
019
29 5)
[ Order (Se
ABLAPL-
41078/ |30.10.20 COURT |Dtd. at
64 15021 21 éféSS/z D. P. DASIC.O0. Iy5 "1 |2021-10- No-
29 5)
[ Order (Se
g5 41079/ [30.10.20 ?gi?iaz SARAT o, |COURT |Dtd. at
2021 21 DASH Y Ino. 1 [2021-10- No-
019
29 5)
[ _ Order (Se
cc [41080/ [30.10.20 ?giﬁg?z E?ggéRE o, |[COURT |Dtd. at
2021 21 Y INo. 1 [2021-10- No-
019 ROUT
29 5)
[ Order (Se
¢ [41081/ [30.10.20 ?252532 S. K. ¢ o. |COURT Dtd. at
2021 21 SAMAL Y INo. 1 |2021-10- No-
019
29 5)
[ Order (Se
68 41082/ |30.10.20 Z;};’IIZ;?;Z C. R. c.0 COURT |Dtd. at
2021 21 NAYAK Y- Ino. 1 [2021-10- No-
019
29 5)
[ Order (Se
oo [41083/ [30.10.20 ?2??532 H. s. o, |COURT |Dtd. at
2021 21 PATKRAY Y- Ino. 1 [2021-10- No-
019
29 5)
[ Order (Se
1o 41084/ [30.10.20 ?gi?f?z LAXMIDHAR |, |COURT |Dtd. at
2021 21 MOHANTY Y Ino. 1 [2021-10- No-
019
29 5)
;1'41085/ 30.10.20 |CRLMC- |M. R. GENE Order CRIMIN | (Se
2021 21 3548/20 |SAHOO RAL Dtd. AL at
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17 2019-03- MISC-1 [No-
14 5)
Order (Se
41086/ (30.10.20 3225320 M. R. GENE Dtd. at
2021 21 SAHOO RAL 2021-02- No-
20
09 5)
Order
ABLAPL- ptd (se
41087/ |30.10.20 9639/20 M. R. GENE 202i—1o— at
2021 21 SAHOO RAL . No-
21 04Entire 5)
Order,
Order (Se
41088/ [30.10.20 Z;?ﬁi% s. c. o, |COURT |Dta. at
2021 21 SUNDARA ‘“+ INo. 1 |2021-10- No-
019
29 5)
_ Order (Se
41089/ 30.10.20 ﬁﬁg?z HAREKRUSH|, |COURT |Dtd. at
2021 21 NA DASH Y+ INo. 1 [2021-10- No-
019
29 5)
Order (Se
ABLAPL-
41090/ [30.10.20 COURT |Dtd. at
2021 21 é§§74/2 S. ROUT 1C.0- Iy5 "1 |2021-10- No-
29 5)
_ Order (Se
41091/ [30.10.20 ﬁﬁg?z RAJU o, |COURT |Dtd. at
2021 21 SAMAL Y+ INo. 1 [2021-10- No-
019
29 5)
Order (Se
41092/ [30.10.20 ABLAPL— |ARUN COURT |Dtd. at
2021 21 18171/2 |KUMAR C-0- No. 1 |2021-10- No-
019 BUDHIA :
29 5)
Order (Se
41093/ |30.10.20 PBLAPL™ |ARUN COURT |Dtd. at
5091 o 18170/2 |KUMAR c.0. 551 laoei-10- o
019 BUDHIA : ©
29 5)
_ Order (Se
41094/ |30.10.20 PBLAPL~ |JAYARRISH COURT |Dtd. at
2021 21 18166/2 NA C-0- No. 1 |2021-10- No-
019 MOHAPATRA :
29 5)
CONTC (C Order (Se
41095/ [30.10.20 |PC)- TAPAN - ;gURg Dtd. at
2021 21 145/201 |SWAIN = los 2021-10- No-
0 28 5)
Order (Se
41096/ [30.10.20 ?gl(gl/z K. K. c o ;gURg Dtd. at
2021 21 JENA Y - 2021-10- No-
021 OLD
29 5)
Order (Se
41097/ [30.10.20 ?55?2/2 PRAVAT | ;gURg Dtd. at
2021 21 BEHERA Y - 2021-10- No-
021 OLD 29 5)
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Order (Se
WP (C) - COURT
41098/ 130.10.20 Dtd. at
2021 21 32244/2 B. SINGH ggb 3 12021-10- No-
29 5)
Order (Se
41099/ [30.10.20 ["E(C) NANDA COURT Ipi 4. at
5021 o1 33403/2 |KISHORE NO. 3 | o1 10- No-
021 ROUT OLD ©
29 5)
Order (Se
WP (C) - COURT
41100/ (30.10.20 Dtd. at
2021 |21 32246/2 B. SINGH ggb 3 12021-10- No-
29 5)
Order (Se
41101/ [30.10.20 Qgég;/z o o oms ;gURg Dtd. at
2021 21 o - oLn 2021-10- No-
29 5)
Order (Se
41102/ |30.10.20 WS MANAS COURT |p 4. at
091 o 33257/2 RANJAN NO. 3 Joor o o
021 SAHOO OLD ©
29 5)
WPC (OAC JYOTT COURT Order (Se
41103/ [30.10.20 |)- RAKASEH v, 3 |pta. at
2021 21 1378/20 |0 oLb 2021-10- No-
15 29 5)
Order (Se
41104/ [30.10.20 ?giﬁiaz NIRANJAN COURT |Dtd. at
2021 21 SAHOO NO. 1 |2021-10- No-
019
29 5)
Order (Se
ABLAPL-
41105/ 130.10.20 COURT |Dtd. at
2021 21 é§é36/2 LULU JENA NO. 1 |2021-10- No-
29 5)
Order (Se
41106/ 130.10.20 ?522532 M. R. COURT |Dtd. at
2021 21 BARIK NO. 1 |2021-10- No-
019
27 5)
_ Order (Se
41107/ [30.10.20 ?gg?g?z M. N. COURT |Dtd. at
2021 21 MOHANTY NO. 1 |2021-10- No-
019
29 5)
Order (Se
41108/ [30.10.20 ?2;2?32 gii;?ﬁl COURT |Dtd. at
2021 21 NO. 1 [2021-10- No-
019 DAS
29 5)
Order (Se
41109/ [30.10.20 ?22?532 GANESH COURT |Dtd. at
2021 21 SAHOO NO. 1 |2021-10- No-
019
29 5)
ABLAPL- |PABITRA Order (se
33210/ 32'10'20 18217/2 |KUMAR ;gURf Dtd. at
019 MOHANTY : 2021-10- No-




] 29 5)
[ Order (Se
o [41111/ [30.10.20 ?ggﬁ% s. s. - COURT |Dtd. at
2021 21 MOHAPATRA |~ NO. 1 |2021-10- No-
019
29 5)
[ Order (Se
98 41112/ |30.10.20 ?gg?g?z E?ggéRE c COURT |Dtd. at
2021 21 : NO. 1 |2021-10- No-
019 ROUT
29 5)
[ Order (Se
99 41113/ 130.10.20 ?223532 SATLENDRA |, COURT |Dtd. at
2021 21 BISWAL : NO. 1 |2021-10- No-
019
29 5)
[ Order (Se
10 [41114/ 130.10.20 257((13)2/2 DEBENDRA |, ;gURg Dtd. at
0 [2021 21 BEHERA : - 2021-10- No-
021 OLD
29 5)
[ Order (Se
10 41115/ [30.10.20 [P (C)~ | PARTHA COURT |p 4. at
1 2021 o1 32927/2 |SARATHI |C. NO. 3 | 55 1_10- No-
021 DAS OLD ©
29 5)
[ Order (Se
10 141116/ |30.10.20 ?SIZJZS?/JZ ASHOK KU. |, COURT |Dtd. at
2 2021 21 SAHU : NO. 1 |2021-10- No-
019
29 5)
[ Order (Se
10 41117/ [50.10.20 FBIARLS PEBT | loguer Ipeg) at
3 |2021 21 : NO. 1 |2021-10- No-
019 DAS
29 5)
[ _ Order (Se
10 [41118/ |30.10.20 ggé§2/2 RAMAKANTA | ESURg Dtd. at
4 2021 21 SARANGI : . 2021-10- No-
021 OLD
29 5)
[ Order (Se
WP (C) - COURT
10 [41119/ |30.10.20 Dtd. at
5 [2021 21 8;?78/2 M. NAIK C- ggb 3 |2021-10- No-
29 5)
[ Order (Se
10 41120/ (30.10.20 gf{gé/z P.K.MOHAN c ESURg Dtd. at
6 [2021 21 TY ) ’ 2021-10- No-
021 OLD
29 5)
[ Order (Se
10 [41121/ |30.10.20 ?2??532 M. R. . COURT |Dtd. at
7 |2021 21 SAHOO ) NO. 1 |2021-10- No-
019
29 5)
[ Order (Se
ABLAPL-
10 |41122/ 1(30.10.20 COURT |Dtd. at
8 [2021 21 é§303/2 G.SUNDARA IC. NO. 1 |2021-10- No-
29 5)
10 [41123/ [30.10.20 [wp(C)- COURT |order (se
9 2021 |21 31062/2 |T-SWAIN. 1C.0- 106 3 [ptd. at




[ 021 OLD 2021-10- No-
29 5)
[ Order CRIMIN | (Se
11 |41124/ 1|30.10.20 gigsggl B.R. c COURT |Dtd. AL at
0 |2021 21 . SENAPATI |~ NO. 11 |2021-10- REVIST [No-
27 ON 3)
[ Order (Se
WP (C) - COURT
11 (41125/ |30.10.20 Dtd. at
1 2021 21 32220/2 N.K. ROUT C. ggb 3 |2021-10- No-
29 3)
[ Order (Se
WP (C) - COURT
11 |41126/ 1(30.10.20 Dtd. at
2 2021 |21 32260/2 TOSHAIN -0 O3 a021-10- No-
29 3)
[ _ Order (Se
11 41127/ 130.10.20 gi?iiﬁz ?S;iR . COURT |Dtd. at
3 2021 21 : NO. 11 |2021-10- No-
1 JENA
28 3)
[ Order (Se
WP (C) - COURT WRIT
11141128/ 130.10.20 |3,505/5 | BEHERA |C. No. 3 |Ptd- BRANCH 2°
4 2021 21 051 oLb 2021-10- i No-
29 39)
[ _ Order (Se
11 [41129/ [30.10.20 i?gsggz s. K. . COURT |Dtd. at
5 12021 21 . SINGH . NO. 11 |2021-10- No-
28 39)
- 3 Order (Se
11 41130/ [30.10.20 "2 ASHOK COURT |pi 4. at
¢ |roo1 . 33138/2 |KUMAR C. NO. 3 |hooi_10- No-
021 ROUT OLD P 39)
[ _ Order (Se
11 [41131/ |30.10.20 ggi;;/z M.R.ROUTR | ggURg Dtd. at
7 12021 21 001 AY : oLp 2021-10- No-
29 39)
- 3 Order (Se
11 41132/ [30.10.20 ["E(©) ASHOK COURT |pi 4. at
s |>o21 " 33141/2 |KUMAR C. NO. 3 |hooi_10- No-
021 ROUT OLD P 39)
T Order (Se
11 (41133/ (30.10.20 ggigé/z M.R.ROUTR | ;gURg Dtd. at
9 |2021 21 071 AY : oLp 2021-10- No-
29 39)
[ Order (Se
12 141134/ |30.10.20 "E(C)- ASHOK COURT |pi 3. at
5 oot 1 33319/2 |KUMAR C. NO. 3 5051 10- No-
021 ROUT OLD P 39)
[ Order (Se
12 41135/ [30.10.20 [WE(C)~ ASHOK COURT |pi 4. at
1 o021 o1 33143/2 |KUMAR C. NO. 3 202110~ No-
021 ROUT OLD P 39)
112 41136/ [30.10.20 WP(C)- |A.K.PANDA|C.O. |COURT |Order (se




12021

21 33419/2 NO. 3 |Dtd. at
021 OLD 2021-10- No-
29 39)
Order (Se
41137/ |30.10.20 [CONTC~ |SRIKANT COURT Ip 4. at
2091 51 6030/20 |KUMAR NO. 3 2021-10- No-
21 BARIK OLD 29 39)
Order (Se
41138/ |30.10.20 [CONTC~ |SRIKANT COURT |pi 4. at
5021 o1 6031/20 |KUMAR NO. 3 2021-10- No-
21 BARIK OLD g 39)
Order (Se

WP (C) - COURT
41139/ |30.10.20 Dtd. at
2091 51 S;iSl/z A.K.PANDA ggb 3 2021-10- No-
29 39)
_ Order (Se
41140/ |30.10.20 [CONTC~ ~|SRIKANT COURT |pi 4. at
5021 21 6029/20 |KUMAR NO. 3 2021-10- No-
21 BARIK OLD 25 39)
Order (Se
41141/ 130.10.20 CONTC SRIKANT COURT Dtd. at
2091 51 6032/20 |KUMAR NO. 3 2021-10- No-
21 BARIK OLD 29 39)
Order (Se

WP (C) - COURT
41142/ 130.10.20 Dtd. at
2021 21 82?33/2 P.BEHERA ggb 3 2021-10- No-
29 39)
Order (Se
41143/ |30.10.20 [CONTC~ ~|SRIKANT COURT |pi 4. at
5021 51 6028/20 |KUMAR NO. 3 2021-10- No-
21 BARIK OLD 29 39)
Order (Se
41144/ 130.10.20 CONTC SRIKANT COURT Dtd. at
2021 21 6027/20 |KUMAR NO. 3 2021-10- No-
21 BARIK OLD 29 39)
Order (Se

WP (C) - COURT
41145/ 130.10.20 Dtd. at
2021 21 82243/2 B.SINGH ggb 3 2021-10- No-
29 39)
Order (Se
41146/ |30.10.20 |CONTC— |JYOTI COURT | 4. at
2021 o1 6182/20 |RANJAN NO. 3 202110~ No-
21 SAHOO OLD 29 39)
Order (Se

WP (C) - COURT
41147/ 130.10.20 33495/2 |T.PRADHAN NO. 3 Dtd. at
2021 21 021 oLD 2021-10- No-
29 39)
Order (Se
41148/ [30.10.20 28g232o s. s. ;gURg Dtd. at
2021 21 21 SAHU OLb 2021-10- No-
29 39)




_ Order (Se
41149/ [30.10.20 "3“52((1:)1/2 RAMAKANTA | ;gURg Dtd. at
2021 21 021 SARANGI : OL].D 2021-10- No-
29 39)
Order (Se
41150/ 130.10.20 2\“;9((2:)7/2 S. S. c ESUREE Dtd. at
2021 21 021 SAHOO . oLb 2021-10- No-
29 39)
Order (Se

WP (C) - COURT
41151/ |30.10.20 Dtd. at
5091 o 82115/2 K.C.MAJHI [C. ggb 3 Dooi-10- oo
29 39)
Order (Se
41152/ 130.10.20 gg;g;/z DEBENDRA | ;gURg Dtd. at
2021 21 o1 BEHERA . oLn 2021-10- No-
29 39)
Order (Se
41153/ [30.10.20 ["E(C)- |ASHOK COURT |p 4. at
031 o 33317/2 |[KUMAR C. NO. 3 0N o Hoo
021 ROUT OLD 55 S9)
Order (Se

WP (C) - COURT
41154/ 130.10.20 13517 /5 |k c.MAJHI |C. No. 3 |Ptd: at
2021 21 o1 oLb 2021-10- No-
29 39)
Order (Se

WP (C) - COURT
41155/ 130.10.20 Dtd. at
5091 1 83?00/2 P. C. DAS|C. ggb 3 |5021-10- oo
29 39)
Order (Se

WP (C) - COURT
41156/ 130.10.20 55101 /5 |k c.magHI |C. No. 3 |Ptd: at
2021 21 o oLb 2021-10- No-
29 39)
Order (Se

WP (C) - COURT
41157/ 130.10.20 1339 06/5 |k.c.MAJTHT |C. No. 3 |Ptd: at
2021 21 o1 oLn 2021-10- No-
29 39)
Order (Se

WP (C) - COURT
41158/ 130.10.20 Dtd. at
5091 1 8;105/2 K.C.MAJHT [C. ggb 3 |5021-10- oo
29 39)
Order (Se

WP (C) - COURT
41159/ 130.10.20 |55 06 /5 |x.c.MaAJHI [C. No. 3 |Ptd: at
2021 21 021 OLD 2021-10- No-
29 39)
Order (Se

WP (C) - COURT
41160/ 130.10.20 135135 |k ¢ maJHT |C. No. 3 |Ptd: at
2021 21 o1 oLb 2021-10- No-
29 39)
WP (C) - Order WRIT (Se
gé;fl/ 32'10'20 32804/2 |MADAN DAS |C. ;gURg Dtd. BRANCH |at
021 ) 2021-10- (DIVIS No-




28 TON 103
BENCH) |)
(Se
41162/ |30.10.20 "P(E)~ COURT giger at
5021 o1 33114/2 |K.C.MAJHI NO. 3 |2021-10- No-
021 103
29
)
(Se
ord
41163/ 130.10.20 ?gfgé}z B couRT |pta. ;z_
2021 21 G- NO. 3 |2021-10-
021 103
29
)
(Se
41164/ |30.10.20 ME(C)~ COURT giger at
2021 o1 33117/2 |K.C.MAJHI 5. 3 |2021-10- No-
021 103
29
)
WRIT (Se
Order
41165/ |30.10.20 ggigi;z R.K. COURT |Dtd. ?ﬁ?ggg ;z_
2021 21 o BARIK NO. 3 2221—10— on oe
BENCH) |)
(Se
Order
41166/ |30.10.20 [CREMC— |SRIKANT COURT |Dtd. at
2021 21 1874/20 |KUMAR NO. 11 |2021-10- No-
21 BARIK . 106
29
)
(Se
Order
41167/ |30.10.20 gggi?;o P. K. COURT |Dtd. ;t_
2021 21 MOHANTY NO. 25 [2021-10- ©
20 106
28
)
(Se
Order
41168/ [30.10.20 f?ig?;o M.R. COURT |Dtd. ;z_
2021 21 PANDA NO. 11 |2021-10-
21 106
29
)
(Se
Order
41169/ [30.10.20 7017 leanEsh COURT |Dtd. o
2021 21 SAHOO NO. 11 |2021-10-
21 106
29
)
(Se
Order
41170/ [30.10.20 isgbs/l%o A. K. COURT |Dtd. ;z_
2021 21 BEHERA NO. 11 |2021-10-
21 106
29
)
(Se
Order
41171/ |30.10.20 [CRLMC—  MANAS COURT |Dtd. at
2021 |21 573/202 RANJAN NO. 11 |2021-10- No-
1 SAHOO : 106

29




Order
41172/ |30.10.20 [CREMC~ |SRIKANT COURT |Dtd. at
5021 o1 1872/20 |KUMAR C. NO. 11 12021-10- No-
21 BARIK : 106
29
)
(Se
Order
41173/ [30.10.20 |CRLMC— |SRIKANT COURT |Dtd. at
091 o 1875/20 |[KUMAR C. w0, 11 12621-10- No-
21 BARIK : 106
29
)
Order (Se
41174/ [30.10.20 ABLAPL~ |SRIKANT COURT |Dtd. CRIMIN |
2021 21 4857/20 |KUMAR C- NO. 1 [2021-10- AL No-
21 BARIK : MISC-3
28 12)
Order (Se
41175/ [30.10.20 5222320 A. K. . COURT |Dtd. at
2021 21 51 MOHANTY : NO. 11 |2021-10- No-
28 12)
Order (Se
41176/ 130.10.20 giiggoz J. K. . COURT |Dtd. at
2021 21 . CHHOTRAY |~ NO. 11 |2021-10- No-
28 12)
Order (Se
41177/ [30.10.20 fSé?Szo SAMTR . COURT |Dtd. at
2021 21 o1 BARIK : NO. 11 |2021-10- No-
28 12)
Order (Se
41178/ [30.10.20 f§§¥202 s oas o bR (g) Dt ;iIMIN at
2021 21 ) : : 2021-10- MIsc3 [No-
28 3)
WRIT | (Se
Order
WP (C) - BRANCH |at
§é§z9/ 50010-20 133390/2 m.oarr  [c.o. [SOURT DRS- (DIVIS [No-
021 : P TON 108
BENCH) |)
(Se
Order
41180/ |30.10.20 |CRLMC- |JYOTI COURT |Dtd. at
5091 o 1978/20 |[RANJAN C. vo. 11 lo21-10- No-
21 SAHOO : 108
29
)
WP (C) - Order gie
41181/ 130.10.20 |J 200, |S.S.BISWA|, COURT |Dtd. oo
2021 21 L : NO. 16 |2021-10-
013 108
28
)
(Se
Order
41182/ |30.10.20 g?gg?;o R. K. . COURT |Dtd. ;z_
2021 21 SAHOO : NO. 11 [2021-10-
21 108
29
)
41183/ |30.10.20 [WP(C)- |TAPAN - COURT |order (se
2021 21 33375/2 |KUMAR : NO. 3 |Dtd. at




021 NAYAK 2021-10- No-
29 108
)
cMP- Order gie
41184/ (30.10.20 621,201 J.D. COURT |Dtd. No-
2021 21 MUDULI NO. 22 |2021-10-
8 108
28
)
(Se
Order
41185/ [30.10.20 i??gf;o R. K. COURT |Dtd. ;z_
2021 21 MALLICK NO. 6 [2021-10-
21 108
29
)
(Se
Order
41186/ [30.10.20 f?g}gé; B. B. COURT |Dtd. ;z_
2021 21 MALLICK NO. 22 (2021-10-
1 108
27
)
cMP- Order ;ie
41187/ 130.10.20 621/201 R.K. COURT |Dtd. No-
2021 21 BARIK NO. 22 |2021-10-
8 108
28
)
(Se
Order
41188/ (30.10.20 g??g?;o NIRANJAN COURT |Dtd. ;z_
2021 21 SAHOO NO. 2 [2021-10-
20 108
28
)
Order (Se
41189/ (30.10.20 222§320 S. S. COURT |Dtd. ERMINA at
2021 21 PATTNAIK NO. 25 (2021-10- No-
21 MISC-2
29 15)
CMP— Order (Se
41190/ 130.10.20 407/202 C.R. COURT |Dtd. at
2021 21 1 NAYAK NO. 24 (2021-10- No-
28 15)
Order (Se
41191/ |30.10.20 ?335320 R. K. COURT |Dtd. at
2021 21 20 JENA NO. 23 (2021-10- No-
28 15)
WP (C) - Order (Se
41192/ 130.10.20 32719/2 P. K. COURT |Dtd. at
2021 21 021 BEHERA NO. 17 |2021-10- No-
29 15)
Order (Se
CMP- WRIT
41193/ 130.10.20 COURT |Dtd. at
2021 21 i54/202 K.N. SAHOO NO. 24 (2021-10- ?iANCH No-
29 37)
Order WRIT (Se
41194/ |30.10.20 |CMP- BIKRAM COURT |Dtd. BRANCH at
2021 21 95/2021 |BEHERA NO. 24 (2021-10- 7 No-
29 5)




Order (Se
41195/ [30.10.20 255%/2 P. K. o, |COURT |ptd. gggw at
2021 21 021 BEHERA T INO. 17 |2021-10- 5 No-
29 21)
Order (Se
41196/ |30.10.20 we (C) MANAS COURT |Dtd. WRIT at
33259/2 |RANJAN C.0. BRANCH
2021 21 021 SAHOO NO. 17 |2021-10- _1 No-
29 31)
CMP— Order (Se
41197/ 130.10.20 1779/20 T.K.MOHANC N COURT |Dtd. at
2021 21 16 TY T INO. 24 |2021-10- No-
28 31)
WP (C) — Order (Se
41198/ |30.10.20 31834/2 BALARAM c.o COURT |Dtd. at
2021 21 021 SINGH T INO. 17 |2021-10- No-
29 31)
WP (C) — Order (Se
41199/ 130.10.20 33160/2 P. K. c.o COURT |Dtd. at
2021 21 021 BEHERA T NO. 17 |2021-10- No-
29 31)
CMP— Order (Se
41200/ |30.10.20 1664/20 J.D. c.o COURT |Dtd. at
2021 21 e MUDULI T INO. 17 |2021-10- No-
28 31)
Order CRIMIN |(Se
41201/ 130.10.20 gfggf/{ggl GEETANJAL |GENE Dtd. AL at
2021 21 3 I RAL 2021-08- REVISI No-
19 ON 1)
Ord S
41202/ 130.10.20 Vgl(?/go S BEHERA |c.o. |COURT Did?r &(lte
2021 21 13 ’ T INO. 24 |2021-10- No-
28 1)
WA- Order (Se
41203/ 130.10.20 GEETANJAL |GENE Dtd. at
2021 21 205/201 I RAL 2017-04- M.J.C No-
24 1)
Order (Se
41204/ 130.10.20 ggf/{ggl GEETANJAL |GENE Dtd. at
2021 21 8 I RAL 2019-08- No-
19 1)
WP (C) - Order (Se
41205/ |30.10.20 10523/2 B.K.GOCHHC o COURT |Dtd. at
2021 21 AYAT T INO. 24 |2021-10- No-
021
28 1)
Order (Se
41206/ [30.10.20 Vgg’ég)/zo GEETANJAL |GENE Dtd. g;ﬂ‘;w at
2021 21 16 I RAL 2016-09- 7 No-
15 10)
WP (C) - MIHIR Order (Se
33227/ 32'10'20 31656/2 |KUMAR Cc.0. ;gUR;} Dtd. at
021 DASH . 2021-10- No-




T | | T 0
_ Order (Se
19 141208/ |30.10.20 25;22/2 ;ﬁﬁiﬁp - COURT |Dtd. at
4 |2021 21 021 EmuERA NO. 24 [2021-10- No-
29 10)
[ WP (C) - Order (Se
19 141209/ (30.10.20 31642/2 A.P. c COURT |Dtd. at
5 |2021 21 001 SAHOO . NO. 24 [2021-10- No-
28 10)
[ WP (C) — Order (Se
19 /41210/ (30.10.20 19756/2 A. K. c COURT |Dtd. at
6 [2021 21 071 BISOT . NO. 1 [2021-10- No-
28 10)
[ Order (Se
BLAPL- R.
19 41211/ [30.10.20 GENE Dtd. at
7 |2021 21 2370/20 ;ASHUPALA RAL 2021-09- No-
15 10)
19 41212/ (30.10.20 ["E{5)- courr [pra. <
8 2021 |21 32171/2 A.K.BISOLIC.O. vy 1 |2021-10- No-
28 10)
o _ Order (Se
19 [41213/ [30.10.20 CRLMC GENE Dtd. & CRIMIN | ¢
5 loool o 893/201 |J.sano0 |2~ 2019-07- [2011- AL N
1 04-13 |[MISC-1 [.°
12 5)
[ Order (Se
WP (C) -
20 |41214/ 30.10.20 Dtd. at
S ool o 8;160/2 B.K.SINGH|C. 202110~ -
29 5)
[ _ Order (Se
20 141215/ [30.10.20 fgggfzo P. K. . COURT |Dtd. at
1 |2021 21 JENA . NO. 11 |2021-10- No-
21
29 5)
20 (41216/ |30.10.20 |"ELC)~ COURT giier ;ie
2 2021 21 8;158/2 B.K.SINGH C. NO. 11 |2021-10- No-
29 5)
T Order (Se
20 (41217/ [30.10.20 ?9?64320 SAMIR c COURT |Dtd. at
3 |2021 21 BARIK : NO. 11 |2021-10- No-
21
29 5)
[ _ Order (Se
20 141218/ [30.10.20 §§2T320 K. K. . COURT |Dtd. at
4 |2021 21 JENA : NO. 11 [2021-10- No-
21
29 5)
[ WRIT | (Se
Order
WP (C) — BRANCH at
?O 33319/ 32'10'20 18104/2 |G.SUNDARA [C. ;gURf Sggi—lo— (DIVIS |No-
021 : o8 TON 111
BENCH) |)
20 41220/ [30.10.20 [WP(C)- |BHABAGRAH|C.O. |COURT |Order | (se




|

12021

21 33661/2 |T DAS NO. 24 |ptd. at
021 2021-10- No-
29 111
)
(Se
ord
41221/ [30.10.20 (320007 | courT [pra. o
2021 21 B NO. 24 [2021-10- ©
021 111
29
)
WP (C) — Order ;ie
41222/ 130.10.20 320007 R. K. COURT |Dtd. e
2021 |21 BARIK NO. 24 |2021-10-
021 111
28
)
WP (C) — Order ;ie
41223/ [30.10.20 COURT |Dtd.
2021 |21 29993/2 |IR. SAMAL NO. 24 (2021-10- No-
021 111
28
)
(Se
41224/ |30.10.20 WPLC)- COURT giger at
ool b1 32756/2 |B.K.SINGH vo. 24 12021-10- No-
021 111
29
)
WP (C) - Order ;ie
41225/ |30.10.20 ;o0 |HAREKRUSH COURT |Dtd. e
2021 |21 NA DASH NO. 24 2021-10-
021 111
28
)
WP (C) - Order ;ie
41226/ 130.10.20 30261/2 RAMAKANT COURT Dtd. No—
2021 |21 MOHANTY NO. 24 |2021-10-
021 111
29
)
WP (C) — Order ;ie
41227/ [30.10.20 ;230" [PRATAP COURT |Dtd. o
2021 |21 SAHOO NO. 24 |2021-10- ©
021 111
29
)
(Se
Order
41228/ [30.10.20 ["E(C) - |PRATAP COURT |Dtd. at
2021 |21 30941/2 [KUMAR NO. 24 |2021-10- No-
021 BEHERA : 111
29
)
Order ;ie
41229/ 130.10.20 |[TRP(C)- |SRINIBAS COURT Dtd. No-
2021 |21 91/2019 |MOHANTY NO. 3 |2021-10- 1
01
)
41230/ [30.10.20 "EAS)” lsarapa courr [0Fder WRIT |(Se
oo e 12792/2 |00 vo. 3 [ptd. BRANCH |at
019 : 2021-10- (DIVIS No-




27 ION 108
BENCH) |)
[ WRIT | (Se
Order
21 41231/ |30.10.20 "E(C)- COURT |Dtd. BRANCE Jat
7 12021 o1 13476/2 |T. R. DAS|C. NO. 1 |2021-10- (DIVIS |No-
021 : e TON 112
BENCH) |)
[ (se
Order
21 41232/ [30.10.20 72087 AL o, |COURT |Dtd. o
8 |2021 21 SAHOO : NO. 17 |2021-10-
21 112
28
)
WP (C) — Order ;ie
21 41233/ |30.10.20 70,27, [B. K. . COURT |Dtd. o
9 [2021 |21 BEHERA "7 INO. 17 [2021-10- °
021 112
29
)
(Se
Order
CRLMP- at
22 41234/ 130.10.20 COURT |Dtd.
Pl iy 1 1817/20 |D.PARIDA |C. %o, 17 12621-10- No-
21 112
29
)
Order (Se
22 141235/ |30.10.20 [CRLME- |PABITRA COURT |Dtd. WRIT ¢
oot o 1836/20 |[KUMAR C. %o, 17 12621-10- BRANCH |~
21 BEHERA : -1 ©
29 4)
[ Order (Se
22 141236/ [30.10.20 ?gﬁgazo R. K. . COURT |Dtd. at
2 2021 21 BARIK : NO. 23 /2021-10- No-
21
29 4)
[ Order (Se
22 141237/ 130.10.20 S§E§201 M. R. . COURT |Dtd. giIMIN at
3 2021 21 BARTK : NO. 1 |2021-10- No-
8 APPEAL
29 5)
[ _ Order (Se
22 141238/ [30.10.20 2??5320 ;;SgiN . COURT |Dtd. at
4 2021 21 : NO. 23 /2021-10- No-
21 NAYAK
29 5)
[ WP (C) - Order (Se
22 41239/ |30.10.20 [ o707, [P. K. . COURT |Dtd. at
5 2021 21 BEHERA : NO. 17 |2021-10- No-
021
29 5)
[ WP (C) - Order (Se
22 141240/ [30.10.20 32723/2 P. K. c COURT |Dtd. at
6 2021 21 BEHERA . NO. 17 |2021-10- No-
021
29 5)
___ WP (C) - Order (Se
22 41241/ [30.10.20 3 20" [P. K. . COURT |Dtd. at
7 12021 21 BEHERA : NO. 17 |2021-10- No-
021
29 5)
22 41242/ [30.10.20 [CRLMP- [SARADA  [C.O. |COURT |Order (se




12021

21 1840/20 |NAYAK NO. 17 |ptd. at
21 2021-10- No-
29 5)
WP (C) - Order (Se
41243/ 130.10.20 32644/ MOHAN c COURT |Dtd. at
2021 |21 BEHERA O INo. 17 [2021-10- No-
021
29 5)
Order (Se
41244/ [30.10.20 igggizo SARADA |, COURT |Dtd. at
2021 |21 NAYAK O INo. 17 [2021-10- No-
21
29 5)
Order (Se
41245/ 130.10.20 fgigfzo iﬁﬁﬁiN . COURT |Dtd. at
2021 |21 O+ INo. 17 [2021-10- No-
21 SAHOO
29 5)
_ Order (Se
41246/ 130.10.20 ggggfzo TAPAN - COURT |Dtd. at
2021 |21 SWAIN O+ INo. 17 [2021-10- No-
21
29 5)
Order (Se
41247/ [30.10.20 ?232532 P.K. . COURT |Dtd. at
2021 |21 MISHRA O INo. 1 |2021-10- No-
020
28 5)
Order (Se
CRLMP- WRIT
41248/ [30.10.20 COURT |Dtd. at
2021 |21 1594/20 M. BEAERAIC.O-lyo 17 2021-10- BRANCH Ino-
29 24)
Order (Se
41249/ 130.10.20 igggizo BYOMAKESH | COURT |Dtd. at
2021 |21 o rrIPATHY |0 INO. 17 [2021-10- No-
29 24)
Order (Se
41250/ 30.10.20 i?iffzo BYOMAKESH | COURT |Dtd. at
2021 |21 o rrIPATHY |0 INO. 17 |2021-10- No-
29 04)
_ Order (Se
41251/ 130.10.20 f???fzo P.K. . COURT |Dtd. at
2021 |21 o LENKA O+ INo. 17 [2021-10- No-
29 24)
Order (Se
41252/ 130.10.20 ??g?g?z P.K. . COURT |Dtd. at
2021 |21 oo MISHRA O INo. 1 |2021-10- No-
28 24)
Order (Se
CRLMP-
41253/ 130.10.20 COURT |Dtd. at
2021 |21 2151/20 P. PANDA [C.O0. 5 17 2021-10- No-
27 24)
Order (Se
CRLMP-
41254/ [30.10.20 COURT |Dtd. at
2021 |21 ;§o9/2o ANARTA DASIC.O. |yn " 19 |2021-10- No-
28 24)




Order (Se
41255/ 130.10.20 (132?520 RAMAKANT | COURT |Dtd. at
2021 |21 o moraNTY |[©°9* INo. 17 [2021-10- No-
28 24)
Order (Se
41256/ 130.10.20 igggizo R. C. . COURT |Dtd. at
2021 |21 o ROUT O INo. 17 [2021-10- No-
29 04)
Order (Se
41257/ [30.10.20 PLAPL”  [NIHAR COURT |Dtd. CRIMIN | ¢
2021 |21 1614/20 RANJAN  [C.O0. |yq " 53 1h001-10- AL No-
21 SAHOO : MISC-3
29 18)
CRLMP— Order (Se
41258/ 130.10.20 COURT |Dtd. at
2021 |21 ‘;’92/202 M. NAIK |C.0. v 17 [2021-10- No-
29 18)
Order (Se
41259/ |30.10.20 |CONTR- |P. K. . COURT |Dtd. at
2021 |21 3/2021 |MISHRA O+ INo. 17 |2021-10- No-
28 18)
Order (Se
41260/ 130.10.20 (1:1;;424520 Eéig . COURT |Dtd. gggw at
2021 |21 O+ INo. 17 [2021-10- No-
21 DALET -1
28 1)
Order (Se
CRLMP- WRIT
41261/ 130.10.20 COURT |Dtd. at
2021 |21 §94/202 S. €. DASIC.O0- Iy5 " 179 [2021-10- ]f’l;ANCH No-
29 28)
Order (Se
41262/ [30.10.20 Eg?g?zo R.C. . COURT |Dtd. at
2021 |21 MaEARANA |© 9 INO. 23 2021-10- No-
21
29 28)
Order (Se
41263/ [30.10.20 ]23]24]7*?;20 GANESH |, COURT |Dtd. at
2021 |21 o SAHOO O INo. 23 [2021-10- No-
29 28)
Order (Se
41264/ 130.10.20 2225320 GANESH |, COURT |Dtd. at
2021 |21 o SAHOO ‘O INo. 23 |2021-10- No-
29 28)
Order (Se
41265/ [30.10.20 222\5320 B.C.MOHAN | COURT |Dtd. ZiiIMIN at
2021 |21 TY O+ INo. 23 [2021-10- No-
20 MISC-1
29 6)
CONTC (C Order (Se
41266/ [30.10.20 |PC)- R.CH. . COURT |Dtd. at
2021 |21 133/201 |ROUT O+ INo. 23 |2021-10- No-
7 27 6)
WP (C) - Order WRIT (Se
gé§$7/ 32'10'20 7780/20 |D. BEHERA|[C. IC\:ISURI]I_‘ Dtd. BRANCH |at
21 : 2021-10- (DIVIS [No-




[ 29 TON 103
BENCH) |)
[ (se
Order
25 41268/ [30.10.20 ggl)\ITC(C K.P.MOHAN |, _  |COURT |Dtd. o
4 2021 21 9372008 |T¥ NO. 1 |2021-10- 03
27
)
[ WRIT | (Se
Order
WP (C) - BRANCH |at
20 gé;fg/ 50:10-20 13968472 7. swamn [c.o. [SOURT RS- (DIVIS |No-
020 : o9 TON 106
BENCH) |)
WP (C) — Order ;ie
25 41270/ |30.10.20 |7, o, |TOPHAN . COURT |Dtd. No-
6 |2021 21 PRADHAN : NO. 16 |2021-10-
014 106
28
)
[ order WRIT | (Se
25 41271/ [30.10.20 ["P(C)- |[BABITA COURT |Dtd. BRANCH jat
2 oot 1 14121/2 |SAHU(C.G. [C. v 1 |2621-10- (DIVIS [No-
021 c.) : s TON 103
BENCH) |)
[ (Se
Order
WP (C)- |HEMANTA COURT at
;5 gégzz/ ;2‘10‘20 14064/2 |[KUMAR C. NO. 3 Sggi_og_ No-
021 MOHANTA OLD P 103
)
(Se
Order
WP (C) - COURT at
25 91273/ 150.10.20 [RL07 | canoo (c.o. oo s [P
021 OLD 103
28
)
[ (se
Order
WP (C) - COURT at
36 gé§z4/ 32'10'20 14532/2 |A. SAHOO |C. NO. 3 282i—o9— No-
021 OLD 103
28
)
[ (Se
Order
WP (C) - COURT at
i6 33225/ 32'10'20 14533/2 |A. SAHOO [C. NO. 3 Sggi—o9— No-
021 OLD 103
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